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Central Admin!stratiye Tribunal
Prfrsslpal Bench, Hew Delhi.

RA-146/2005 In

OA-1S47/2004

MA.1346/200S

"I'f' '
New Delhi this the 2.0 day of July, 2005.

Hon'bfe Shrt Shanker Raju, yember(J)
Hoii'ble Shr! S.K. Maltiotra, nflimber(A)

Sh. Bimal Kumar,
Working as Assistant,
Regional Office, ESi Corporation,
S8ctor-16, Faridabad,
Haryana.

Versus

1. Employees State Insurance Corporation
through the Director General,
Panchd©8p Bhaviran,
Kotla Road. New Delhi, ,

2. The Director,
Employees State Insurance Corporation
Through ths Director General,
Pan chdeep Bhawan,
Kotla Road, New Delhi.

3. The Regional Director,
Employees State insurance Corporation,
Sector-16, Faridabad.

ORDER (By CtreulatioR)

Hon'ble Shrl Shatiker Raju, !yieiTiber(J)

Review Applicant

Respondents

This Review Application filed by the respondents is directed against an

order passed on 02.05.2005 in OA-1847/2004 vt/nereby the respondents have

been proceeded ex-parte under Rule 16 of the Central Administrative Tribunal

(Procedure) Rules, 1987.

2. MA for condonation of delay is allovred.



3. The oniy ground agitated is jurisdiclion of this Tribunal. In the review

application, it is contended that the counsel was not aware of the date of hearing

and the absence was neither intentional nor deliberate.

4. This O.A. was admitted on completion of pleadings on 14.3.2005 and on

06.04.2005 \A4ien the same was listed for final hearing, none appeared even on

second call on behalf of the respondents. However, the judgment has been

rendered after carefully considering the contentions raised by the respondents in

their reply. This Is not a case wtiere any of the contentions raised either has

been ignored or not dealt with. No prejudice has been caused to the

respondents.

5. in the above view of the matter, when the parties have noticed the date,

RAfails as it does not come vi/ithin the ambit of Rule 22(3)(f) of the Administrative

Tribunals Act, 1985 and is accordingly dismissed in circulation.

(SfCyalhotra) (Shanker Raju)
Member(A) Member(J)
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